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auvard deted 15,07.94 in P.uW. Case Ne,29 ef 1991 by the FPraseribsa

CENTRAL AJMINISTRATIVE

ALL}Ji en this

TRIBUNAL 3 ALLAHABAJ BENCH

HLLAHABAJ

!

]?th day of January,98,

Han'ble Mr U S Baweja, A.N,
Hen'ble Mr U V R & G Jattatreyulu, J.M.

ORIGINAL APELICATIUN NO.S540 OF 1995

Unien of Inaia thrsugh
The (Gsneral Manager
Cantral Railway,

Vo T. Bembay,

]

u‘ﬂimi
C.Rly, Jhansi

vee Hpplicants,
C/n 3ahri G P dAgrawal )

Va,

Ambika Prased, aged abeut 30 yesrs
o/@ ohri Kapser Chana

R/e 36, Gudripura, Gerhia Fhatak
Jhansai,

Arvingd Kumar, aged abeut 26 years
3/ Shri Ganga Prasad

R/e Village- Takra, P.,0.- Mawal
Jt., Allahabad

Hema Shankar, aged absut 31 yaars
5/e ohri Uharmpal

R/@ Village- Takra, P.0,- Mawai
Jt, Allahabad.

The Prescribed Hutherity unusr
Fayment aof Wages #Aet 1936 at
JHANSI

ese HRespanasnts,

URJLR
(By Han'ble Mr J S Bauejae, A.M.)

This O.H. has been filed challenging - th;

Autherity under the Ehymunt of Uaguu Acte In vieu ef the regent

L R




L

n'ble Suprems Ceurt in the gese sf K P GUPTA

Zﬁigamlnt af
s CONTROWER GF FRINTING ANU STHTIUNARY, present applicatien

F
_'f is net mainfainable befsre the Tribunal, Therefsrs, tha pressnt

W#’ as being net mainteibable, Hsusyer,

net pregclude the applicanty frem seesking remeady threugh

the apfepriale lsgal ferum,

Interim stay erder dated 08.06,1995 is vacataa,

O.4, astanas dispesed ef as abeves,

o Al




